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REFERENCE BY THE LD. ADVOCATE GENERAL
HIMACHAL PRADESH TO WELCOME THE
HON'BLE JUSTICE SURYA KANT ON HIS
LORDSHIPS ASSUMING THE OFFICE OF THE
CHIEF JUSTICE OF, HIGH COURT OF HIMACHAL
PRADESH.

My Lord Hon'ble the Chief Justice Shri Surya

Kant Ji, His Lordships better half Mrs Sharma, His

companion Judges of the Hon'ble High Court of Himachal

Pradesh, Shri Ramakant Sharma, Chairman Bar Counsel

of Himachal Pradesh, Shri Rajeev Jiwan President H.P.

High Court Bar Association, Shri Rajesh Kumar Ld Asstt.

Solicitor General of India, Learned Senior Advocates, My

Colleagues and all the Esteemed Members of the Bar

Distinguished Guests, Members of Print & Electronic

Media present here, Ladies and Gentlemen.

Its my proud privilege to welcome His

Lordships Justice Surya Kant Ji on His Lordships

assumption of office of the Chief Justice of High

Court of Himachal Pradesh on behalf of the State

of Himachal Pradesh and on my own behalf. In fact,

I feel immense pleasure and privilege in welcoming My

Lord the Hon'ble Justice Surya Kant as Chief Justice

of the High Court of Himachal Pradesh. My Lord, the

Hon'ble Chief Justice was born in a respectable middle

class family of District Hisar on 10 th February, 1962. My

Lord did his Matriculation from a village school in

the year 1977. My Lord, did his Graduation from the

Government Post-Graduate College, Hisar in the year

1981 and thereafter earned his Bachelor's Degree in
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Fax : 0177-2658071
E-mail bchp1971gmail.com

HIM	 Phone : 2657455 & 2659071

BAR COUNCIL OF HIMACHAL PRADESH
\(Mt	

High Court Complex, Raveneswood, Shimla-171 001

Ref. No	 Dated ..............
Welcome Address by Mr. Ramakant Sharma, Chairman, Bar Council of
Himachal Pradesh, read on 5th 

October, 2018 in honour of Hon'ble Justice
Surya Kant on the occasion of His Lordship's assumption of office of the
Chief Justice of the High Court of Himachal Pradesh.

My Lord Hon'ble the Chief Justice, Hon'ble Judges, Learned Advocate General,
Learned President of the High Court Bar Association, Learned Assistant Solicitor
General of India for High Court of Himachal Pradesh, Learned Members of the
Bar Council of Himachal Pradesh, Learned Senior Advocates, Learned members
of the Bar, Officers of the High Court, Ladies and Gentlemen.

It is my great pleasure and privilege to be here today at this special sitting of the
High Court to welcome Hon'ble Justice Surya Kant on his appointment as Chief
Justice of the High Court of Himachal Pradesh. On my behalf, as also on behalf of
the members of the Bar Council of the Himachal Pradesh and the entire legal
fraternity of the State, I extend to your Lordship a warm welcome, congratulations
and best wishes on your Lordship's assuming the exalted office of the Chief
Justice of this High Court.

Your Lordship was born on I 01 February, 1962 at village Petwar in District Hissar
Haryana. After receiving early education in District Hissar, your Lordship,
obtained Law degree in 1984 from Maharishi Dayanand University, Rohtak. Your
Lordship started practice in the District courts, Hissar in the year 1984, and soon
thereafter in the year 1985, shifted to the High Court of Punjab and Haryana at
Chandigarh. During his career, Lordship represented a number of Universities,
Boards, Corporations, Banks and the High Court. Your Lordship's vast experience
at the Bar was recognised soon and was appointed as Advocate General of
Haryana on 7th 

July, 2000 and earned the distinction of being the youngest
Advocate General of Haryana.

Your Lordship was designated as Senior Advocate in March 2001 and held the
office of the Advocate General, Haryana till your Lordship's elevation as a
permanent Judge of Punjab and Haryana High Court on 091h January, 2004 at the
age of 41.
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Your Lordship was nominated as a member of the National Legal Services

Authority on 23 d February, 2007 for two consecutive terms till 22 February,
2011 .You earned another distinction of first class Master's degree in Law in the
year 2011 from the Directorate of Distance Education from Kurukshetra

University.

Your Lordship's appointment as judge was highly acclaimed as an
acknowledgment of your personal contribution to the exposition and application
of Law. My Lord is a keen debater since the student days, and is a passionate
environmentalist and associated with various national/international NGO's and
Law associations. My Lord has also attended various National and International
conferences. My Lord had been a very popular Judge in the Punjab and Haryana
High Court and gave numerous landmark judgements in the public interest. To
name a few, directions to control violence in Haryana, Punjab and Chandigarh in
the case of Gurmeet Ram Rahim Singh, relief for the patients in PCI, students in
Punjab University by directing the authorities to provide healthy and clean food,
directions to the authorities regarding safety of the school going children in the
buses, Land Acquisition cases in which numerous agriculturists and landless were
benefitted. My Lord has the credit of disposing of 50,000 (fifty Thousand) cases in
fourteen years tenure as judge of the Punjab and Haryana High Court. In addition
to this, my Lord is well known for his administrative skills. In the farewell speech
by the Hon'ble Chief Justice of Punjab and Haryana High Court, appreciating
these skills of My Lord, he compared my Lord to the former captain of the Indian
Cricket team Rahul Dravid, and said, I quote

"Whenever there was an administrative issue, he
never hesitated to take a hard decision, but that
decision was based on humanity and for the benefit of
everybody"

Your Lordship's background as a successful Lawyer, educator, social worker and
then as a Judge and your fine personal attributes and experience in careful analysis
and exposition of Law is bound to serve you well in the discharge of duties of your
new office and enrich the legal precedents of this High Court. We all are confident
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that your Lordship's journey, which began in.the High Court of Punjab and
Haryana and now in this High Court, is bound to culminate in the Hon'ble

Supreme Court in New Delhi.

Considering the fact 
that your Lordship belongs to the neighbouring State of

Haryana, with which we share a common border and to a great extent social and

lingual affinity, Your Lordship will be able to appreciate the difficulties and
problems of the people of this hilly State while dispensing justice. With this faith
and these hopes, I welcome your Lordship here. In the end, I once again offer my
Congratulations and best wishes to your Lordship on this august occasion.

Shimla
October 5, 2018	 Ramakant Sharma

(Chairman)
Bar Council of Himachal Pradesh
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